CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

0.A. NO.2479/2000

‘New Delhi this the 28th day of November, 2000.

HON’BLE SHRI JUSTICE ASHOK AGARWAL, CHAIRMAN

HON'BLE SHRI S.A.T.RIZVI, MEMBER (A)

Muni Lal (MES 312156) S/0 Naxe Ram,

R/0 House No.20, Gali No. 20,

Jawahar Colony, Khand-B,

Air force More, Faridabad,

and working as Mali in the

Office of Garrison Engineer (AF),

Tughlakabad, P.O.Madangir, A

New Delhi-110062. ... Applicant

( By Shri K.L.Sharma, Advocate )

-Versus-

- 1. Union of India through

Secretary, Ministry of Defence,
South Block, New Delhi.

2. Engineer-in-Chief,
Army Headquarters, Kashmir House,
DHQ P.0O., New Delhi-110011,

3. Chief Engineer,
Headquarters Western Command,
Chandimandir, Chandigarh.

4. Chief Engineer (Air Force),
(Western air Command), Palam,
Delhi Cantt-110010.

5. Commandar Works Engineer
(Air Force), Palam,
Delhi Cantt-110010.

6. Garrison Engineer (Air Force),
Tughlakabad, P.0O.Madangir,
New Delhi-110062. ... Respondents

"0 R D E R (ORAL)
Shri Justice Ashok Agarwal
Applicant in the present OA is seeking promotion

on the basis of his having passed the trade test way

back on 28.12.1984, Present 0A, in the
cilircumstances, is hopelessly barred by the law of
limitation. Repeated representations made by the

applicant will not extend the period of limitation.
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2. Even on merits, we find that applicant is
not justified in cléiming tHhe promotion. He 1is
holding the post of Mali and is claiming promotion to
the post of Ofl Engine Driver. It has been pointed
out to the applicant that the post of Oil Engine
Driver is not a ptomotional post for the post of Mali.
He, therfore, cannot be considered for promotion
merely on the gfound that he has passed the trade

test.

3. Present application, in the circumstances,
is summarily rejected, however, with a direction that
the claim of the applicant for appointment to the post
of 0il Engine Driver or some equivalent post may be
considered sympathetically by way of direct

appointment by giving him suitable age relaxation.

( S.A.T.Rizvi )
Member (A)




